| FOR THE ATTENTION OF

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

THE CREDITORS OF ONLY *RASHMI STARCITY PHASE 11 AND UI” PROJECT OF

M/S RASHMI REALTY BUILDERS PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor M/S RASHMI REALTY BUILDERS PRIVATE LIMITED
(CIRP restricted to Project -
RASHMI STARCITY PHASE I1 AND 11}
2. Date of incorporation of corporate debtor 19/02/2008
3. Authority under which corporate debtor s ROC - MUMBALI
incorporated / registered
4. Corporate Identity No. / Limited Liability | U45400MH2008PTC179033
Identification No. of corporate debtor
- Address of the registered office and principal office (if | Registered Office :
any) of corporate debtor
B/215. Shanti Shopping Centre, Opp. Railway Station, Mira Road
(east), Thane, Maharashtra, India, 401107.
Project Site:
Rashmi Starcity Phase 1I- Plot No. 327/363H1, Virar City (M
Corp), Vasai, Naigaon East, Mira Road and Beyond, Naigaon,
Mumbai
Rashmi Starcity Phase I11 - Plot No. Old/MNew 99 Hissa No 3 At
Vasai Virar City (M Corp), Naigaon East, Mira Road and
Beyond, Naigaon, Mumbai
6. Insolvency commencement date in respect of | June 19, 2026
corporate debtor
& Estimated date of closure of insolvency resolution | December 16, 2026
process
8. Name and registration number of the insolvency | Mr. Purusottam Behera
professional acting as interim resolution professional | Reg.No: - IBBI/IPA-002/1P-00940/2019-20/12993
AFA Valid Till: December 31, 2026
9. Addross and e-mail of the interim resolution | Address: Flat No.402, Sai Prasad Building, Sion Kamgar CHS,
professional, as registered with the Board Road No-29, Sion (East) Mumbai - 400022
Email ID: purusosbbj@yahoo.com
10. | Address and e-mail to be used for correspondence with | Correspondence address: 410, 4th Floor, Blue Rose, Industrial
the interim resolution professional Estate, Near Metro Mall, Borivali East, Mumbai, Maharashtra —
400066
Process Email ID: ibc.rashmirealty(@gmail.com
. Last date for submission of claims July 3™, 2026
12. Classes of creditors, if any, under clause (b) of sub- | Real Estate Allottees (since the corporate debtor 1s a real estate
section (6A) of section 21, ascertained by the interim | developer, the IRP anticipates the real estate allottees as a class of
resolution professional creditors)
13. | Names ‘uf Insolvency Professionals identified to act as | 1. Sumeet Surendra Chimbalkar
Authorised Representative of creditors in a class IBBI/IPA-003/TPA-ICAI-N-00485/2026-2027/14644
(Three names for each class) 2. Vikas Gopichand Khiyani
IBBI/IPA-001/IP-P-02738/2022-2023/14194
3. Vivek Satvaprakash Jalan
IBBI/IPA-002/IP-N01295/2024-2025/14452
14, (a) Relevant Forms and : Weblink: https://ibbi.gov.in/en/home/downloads
(b) Details of glllt:]nnzed representatives Physical address: https://ibbi.gov.in/en/insolvency-professional
are available at:

Notice is hereby given that the National Company Law Tribunal Mumbai Bench-V1, has ordered the commencement of a corporate

insolvency resolution process of RASHMI STARCITY PHASE Il AND [II” PROJECT OF M/S RASHMI REALTY BUILDERS
PRIVATE LIMITED the on June 19, 2026.




The creditors of M/s RASHMI STARCITY PHASE I1 AND III” PROJECT OF M/S RASHMI REALTY BUILDERS

PRIVATE LIMITED are hereby called upon to submit their claims with proof on or before July 31,2026 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims
with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorized representative
from among the three insolvency professionals listed against entry No. 13 to act as authorized representative of the class “Allottees

M/S RASHMI REALTY BUILDERS

PRIVATE LIMITED” in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Purusotta ra
\onWHterim Resolution Professional
In the matter of RASHMI REXEFYBUILDERS PRIVATE LIMITED
( RASHMI STARCITY PHASE 11 AND III)
Registration No: IBRI/IPA-002/1P-00940/2019-20/12993
AFA Valid upto: 31.12.2026

IBBI Registered Address: Flat No.402, Sai Prasad Building,
Sion Kamgar CHS, Road No-29, Sion (East) Mumbai - 400022

Email ID: purusosbbj@yahoo.com, ibc.rashmirealty@gmail.com

Date: June 22, 2026
Place: Mumbai
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WASHINGTON, TEHRAN OFFER CONTRASTING NARRATIVES OVERTHE STRAIT

Olil keeps flowing via Hormuz
despite Iran saying it's shut

WEILUN SOON
& JULIAN LEE
June 21

MILLIONS OF BARRELS of oil
continued to flow through the
Strait of Hormuz this week-
end even afterIran claimed to
have closed the waterway
again, as Washington and
Tehran offer contrasting nar-
ratives over the status of the
world’s most important ship-
ping chokepoint.

Five laden oil supertankers
with a combined transport
capacity of 8 million barrels
could be seen entering or trav-
eling inside the strait on Satur-
dayand Sundayviaa route that
hugs Oman’s coast, before
going “dark”. One of them sub-
sequently resumed sending
automated signals early on
Sunday after it had reached the
Gulf of Oman.

If all the tankers sail
through, their movements
would support the US military’s
assertion that it can success-

SMOOTH SAIL

US Central Command

combined transport capacity
of 8 mn barrels could be seen
entering or traveling inside the strait

5 laden oil supertankers with a

on Saturday & Sunday

1
i

said on Saturday that

1/ mn

barrels had passed
through Hormuz

B The Gulf Sunrise,
hauling about

2 mn

barrels of Saudi crude to
Japan is now crossing
the Gulf of Oman

fullydefend the southernroute
near Oman’s coast,despite Iran
claimingbroad control overthe
waterway and insisting its
northern corridor is the only
permitted route. A handful of
vessels were also seen entering
the Persian Gulf using the
southern route.

US Central Command said
on Saturdaythat 17 millionbar-
rels had passed through Hor-
muz,despitethereportsinIran’s
media that the straitwas closed.

A liaison between navies and
shipping said early Saturday
that vessels could transit on the
Omani side at any time of day
while making their locations
visible,in a notice issued before
Iran said Hormuz was shut.

As Iran and the US jostle to
control the narrative around
Hormuz, and as the two sides
began talks in Switzerland ona
peacedeal,shippers,tradersand
producers are left trying to
assess whether it’s safe to tran-

sit the strait. The Gulf Sunrise,
hauling about 2 million barrels
of Saudi crude to Japan is now
crossing the Gulf of Oman, its
automated tracking signals
show, after vanishing from
screens near the apex of the
strait on Saturday.

The Angola B, loaded with
Emirati crude, was last seen
rounding the tip of the Musan-
dam peninsula, an Omani
exclave that juts into Hormuz,

on Saturday. —BLOOMBERG

INTERNATIONAL '3

Trumpsays Starmer considers

Starmer will
resign as
UK PM

US PRESIDENT DONALD
Trump on Sunday claimed
that British Prime Minister
Keir Starmer will step down
from office for “failing
badly’ on immigration and
energy policy.

“Keir Starmer will resign as
Prime Minister of the United
Kingdom,” Trump posted on
Truth Social.

Elaborating on his assess-
ment, the US President
claimed that Starmer’s policies
had fallen short across critical
sectors, specifically highlight-
ing immigration and North
Sea oil development.

“He failed badly on two
very important subjects —
IMMIGRATION AND ENERGY
(OPEN NORTH SEA OIL!). I
wish him well!” Trump
remarked.

Meanwhile, British media

reports indicate that Starmer |

could announce his resigna-
tion as early as Monday and
may set out a specific
timetable for stepping down
from the top post. —ANI

political

future as calls to quit grows

ELIZABETH PIPER &
DAVID MILLIKEN
London, June 21

BRITISH PRIME MINISTER
Keir Starmer was considering
his political future on Sunday,
after rival Andy Burnham’s
decisive election victoryto par-
liament prompted more min-
isters in the governing Labour
Party to call for him to go.

Struggling with some of
the lowest popularity ratings
for any British leader in
modern political history,
Starmer could decide as soon
as Monday whether to step
aside or fight a leadership
contest against Burnham,
one source said.

The scale of victory Burn-
ham won for a parliamentary
seat in northwestern England
on Friday has piled pressure on
Starmer, with dozens of
lawmakers and some
ministers privately
calling for him to set
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FORM A

PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of India
{insolvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF ONLY “RASHMI STARCITY PHASE I
AND III" PROJECT OF M/S RASHMI REALTY BUILDERS PRIVATE LIMITED
RELEVANT PARTICULARS

A

out a timetable for his depar-
ture to clearthewayforthe for-
mer Greater Manchester
mayor.

A source said Starmer was
spending the weekend think-
ing about and discussing his
position with his family but
that an expected conversation
with Burnham would clarify
matters.

“Keir likes to think about
things,” the source said.

Starmer’s unpopularitywas
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laid bare by Labour’s heavy
lossesin local elections in May,
and polls of party members
indicate Burnhamwouldwina
formal leadership contest.

Should Burnham take the
helm, he would become
Britain’s seventh prime minis-
terin the past 10 years.

Sky News reported that it
understood Foreign Minister
Yvette Cooper had called on the
British Prime Ministerto stand
downina private conservation
over the weekend.

Her spokesperson did not
immediately respond to a
request for comment.

Her apparent appeal,
alongside other ministers
and dozens of lawmakers,
increased the sense that it
is now a case of when, rather
than if, Starmer would step
aside. Starmer said onlya few
days ago that he would stand
inanyformal Labourleader-
ship contest that sought to

replace him. —REUTERS

(SAST) Regulations, 20117)

ACCORD SYNERGY LIMITED

CIN: L45200GJ2014PLCO79847
Registered Office: Reg: 302, Shine Plaza, Natubhai Circle Racecourse, Vadodara-390007.
Tel. No. +91 0265-2356800 | E-mail: info@accordsynergy.com Website: http://'www.accordsynergy.com/

Recommendation of the [ndependent Director Committee (*IDG") Accord Synergy Limited (“Target Company”) in refation to
the Open Offer (*Offer™) made by Dr, Farukbhai Gulambhai Patel (‘Acquirer’) along with Mr. Muinulbagque |gbathusen Kadva
("Parson acting in Concert’) 1o the Public Shareholdars of the Target Company (“Sharehoiders”) under Regulations 26(7) of
SEBH (Substantial Acquisition of Shares and Takeovers) Hegulations, 2017 and Subsequent Amendments thereto ("SEBI

Sr

| Ma. Particulars

Details

1. |Date

June 20, 2026

1 [Mame ol carporate dabice NS RASHMI REALTY BUILDERS PRIVATE
LIMITED
(CIRP restricted to Project -
RASHMI STARCITY PHASE I AND Il

2 |Date of incomporation of carpanate 19022004

deftor
3 !.ﬂ.umtﬂil}' unidai which comorate dabtar | ROC — MUMBAI
_fancoporatedfreqistered L
4 | Comporate [denlily Mo Limited Liability | U45400MH200EPTC TH0ES
{ Hentficalion Mo, of conporate dabior
5 [ Address of the registerad office and
prncipal othes fif ary) of carparabs
dubrtor

Registersd Office - BR215, Skandl Shooping Centre,
Cop. Rallwey Station, Mira Raed (easl), Thene,
Maharashira, inda, 401107

Projact Site; Rashmi Starcity Prase |- Plal Mo,
S2TIEIH, Viear Gty (M Corp), Vasan, Maigaon
East, Mira Road and Bevond, Naigaon, Mumbal
Rashmi Starcily Phase |l - Plof No. Olo!Maw 93
Hizsa Ko 3 A Vasai Viear Cily (M Corp), Maigaon
East, Mea Boad and Bevend, Malgaon, Mumbal

Z. |Name of the Targel Company

Accord synergy Limited

3. |Details of the Ofter pertaining to TG

The Open Offer is made by the Acquirer in tarms of Regulations 3 (1) and 4 of SEBI
(SAST) Regulations, 2011 for acquisition of up to 9.72.500 equity shares of face
value of 2 10/~ each at a prica of ¥ 42,355 each payabe in cash, represanting
25.12%* ol the amerging voling equity capital of the Target Company from the Publig
shareholdars of The Target Company in terms of SEBI (SAST) Requiations, 2011
“As par SEBI (SAST) Begulations, 2011, the Open Offer under Regulation 3(1) and
Requiation 4 read with Requiation 7(T) shatl be for af feast 26% of the Emerping
Voting Equity Share Capftal of a fargel comoany, a5 of 10th working day from the
glosure of the Tendenng period. Howewer, the public shareholting of the Target
Compary will De 25 12% of Emarging Voting Equity Share Capital %, ang thergifora,
Hha Offer Shares represant 25.12% of the Emerging Voling Equily SBhare Capifal of
I Targe! Company,

the PAC

4. |Name of the acquirer and Name of| Dr. Farukbhai Gulambhai Pated (Acgquirer)

| Mr, Muinuthagues Igbalwsan Kadva (PAC)

| 5. |Name of the Manager to the offer

|Rarever Financial Advisors Privata Limited
(SEBI Rag. No.: INMOOGE13217)

& Insohency commencament dase n June 19, 2026
respadt ol Garporala debilos
7 |Estimated date of closure of msodvancy | Decambsr 16, 2026
FESHLIKN PrOCeES

8 Mame ard registraton numiber of tha
;nns:henrr.r prodessional scting as
imenm resolution professional

g |Addrass and e-mai of 1he inledim
resoludion prolessianal, as regislanad
with the Board

Mr. Purusottam Behera

Reg.No: - IBBUIPA-O021P-0094072019- 20112903

AFA Valid Till: December 31, 2025

Address; Fiat Mo 402, Sal Prasad Building, Sion

Kamgar-CHS, Road No-25. Sion (East) Mumbei -
0022

Email |0 purustshbsEvahon.com

;E. Members of

Independent  Directors

Commitiee separalely)

the Committee of|1. Mr. Nikesh Kumar Sinha (DIN: 11389023)- Chairman
{Piease| 2. Mrs. Venu Birappa (DIN: 09123017)- Member
indicale the chairpersen of the|3. Mr. Rajendra Kundanial Desal (DIN: 001968130} Member

any

1. [IDC Member’s relationship with the|lDC Members are Independent and Mon-Executive Direclors of the Target Compary.
TC (Director, Equily shares owned,|They have neither enfered info any other confract nor have other relationships with
any other contract / relationship), if|the Target Company

8. |Trading in the Equity shares/other|None of the IDC members have traded in the Equay Shares of Target Company since
securities of the TC by IDC Members | thair appamtmant,

Cromespondence address; 410, dih Floor, Blue
Rrea, Indistnal Estata, Maas Malre Mall, Barall
East, Mumbai, Maharashira - 400065

Process Emal ID: ibc rashmireallyigmail. com
Juty 3rd, 2028

10. Addrass and e-mail o be usad for
carfaspandenca wilh lha inledm
resolution professianal

¢ |Le=1 dabe for submission of claims

T2 Classes af credibars, i any, undar
clausa (b of sub-section (A} of
sachion 21, ascarlained by the inbarm
resslution professional

13| Mames of Insohency Professionals
ideritified b actas Autharized
Rapresanlaiive of craditors in 3 class
{Three names for each class)

Real Exlats Alloteas [snce (ha corporale dablor i
& real estate developer, the IRP anficnases the real
eslaie allatisas &5 8 class of craditars)

1. Bumesat Surendra Chimbalkar
IBBYIPA-O03/PA-PCARN-004352026-202 T 14644
2. Vikas Gopichand Khiyani
IBBLIPA-0011P-P-027 38/2022-2023114194
3. Vivek Satyaprakash Jalan
IBBLIPA-Q02IP-NO12952024-2025114452
YWebink: Altgs:ibbi povntentamedownloads
bl Datais of authorized Physical acdress: htpsibE ooy Infendnsoivwency
|represandabeas ara availeble ab prafessional
Moiice is hereby given that ihe National Company Law Tnbunal Mumbai Banch-V1, has ondered
the commencement of 3 comporaie insoivency resolulion process of RASHM STARCITY
PHASE W AND " PROJECT OF M5 RASHMI REALTY BUILDERS PRIVATE LIMITED the
onJune 19, 2026,
The crediors of Mis RASHMI STARCITY PHASE N AND IN" PROJECT OF WS RASHMI
REALTY BUILDERS PRIVATE LIMITED are hereby called upon B submit their claims with
proofon or before July 3rd, 2026 tothe interim resolufion professional at the address mentioned
againstentry No, 10
The financigl creditors. shal submif thelr claims with proof by elecironic means only, All other
creditors may submit the claims with proof in person, by postor by electronic means,
Afinantial credior befonging fo 3 class, a5 listed against ihe entry No. 12, shallindicate #s choica
of authorized representafive from among the fhree insolvency professionsds listed against enry

14.fia} Ralevarm Foams and

owned, any other contracl

relationship), il any.

8. [IDC Member's relationship with the |Nona of the IDC members has any retationship with the Acquirer at prasent
acquirer (Director, Equily shares

/

MMembers

= ol Lris st

10. |Trading in the Equity shares/other|MNot Applicable
securities of the acguirer by IDC

reasonable

11. |Recommendation on the Open offer, | Based on a raview of the relevant mformation (as set out in the summary of rmasons
as lo whether the offer is lair and|lor racommeandation below), the IDC i5 o tha opinion that the Oter Price of Rs, 42.35

per Equity Skare 15 in accordance with the applicable reguiations baing SEBI (SAST)
Regulations 2011 and accordingly, s fair and reasonable

12. [Summary of
recommendation

rEAsnns

for | 100 has faken into consideration the fofowing for making the recommendation |

IDC-has reviewed

ia) Public Announcement {PA} dated May 06, 2026

ib} the Defailed Pubdic Statement (DPS) daied May 13, 2026

() the Draft Letier of Offer (DLOF) daied May 20, 2026

(d} the Letter of Offer (LOF) dated June 11, 2026

Based on the PA, DFS and LOF, he IDC Members are of the opinion that the Offer
Price of ¥ 42.3%- (Rupees Fourly Two And Thirky Five Paisa Onbyla ("Offer Price”™)
offered by the Acguirer is in accordance. witiv the relevant regulations prescribed in
tha Takeover Code and prima facie appear o be justified.

Further, IDC Mambers confirm that the Target Company has not received any
complaints from the shareholders regarding the open offer process, offer prics, eft.
For the reasons set out hereinunder, as of the date of this recommendation, the IDG
is of the opinian that the Open Offer price is fair & reasonabde and Is in accordance
with the SEB! SAST Regulations.

Howaver, the Public Shareholders should indepandently evaluale the Offer and take
informad decisions in the martar

CCl = 145 years of combined expertise, reliability and trust.
Now powering Data Centers, Metro Railways, Ports,
Airports and Infrastructure across India and the World.

O Ravin | © @

WWW.ravingroup.com

Mo, 13 fo.act as authonzed representalive of the class “Alioltees under Resl Estate Project - 13 Disclasure of Voting Pattern of 1DC
RASHMI STARCITY PHASE I AND-IIM PROUECT OF M!S RASHMI REALTY BUILDERS
PRIVATE LIMITED" in Form CA

Submission of false or mislesding proofs of oleim shall stiraci penalties.

The -ecommendations wera - unanimously -approved by the members of the IDG

I presant at he mesting held on June 20, 2026
| 14. |Details of Independenl Advisors, if|MNone

Sd- L N S -

Purusottam Behera 15. | Any other matleris) lo be highlighted | None

Interim Resolution Professional To the best of our knowledge and bellef, after making proper enguiry, the information contained in or accompanying this

In the matter of RASHMI REALTY BUILDERS PRIVATE LIMITED statement is, im all matenal respect, true and correct and not misleading, whether by omission of any information or otherwise,

{ RASHMI STARCITY PHASE Il AND ) | 1 iecl : -
Registration No: IBBHIPA-0021P-00840/2018-20/12093 and ireclwdes all the information reguired to be disciosed by Accord Synergy Limited under the Takeover Code.
For Accord Synergy Limited

AFA Valid upto: 31.12.2026
IBBI Registerad Address: Flat No402, Sai Prasad Building, Mr. Nikesh Kumar Sinha
Sion Kamgar CHS, Road No-29, Sion [East) Mumbai - 400022 Chairman - IDC
Email ID: purusosbhji@yahoo.com, ibc.rashmirealty@gmail com DIN: 11389023

Date: 20th June 2026

Date: June 22, X326
Flace: Vadodara

! Place: Mumbai
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